HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU

(Chief Justice's Secretariat)
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Subject:- Ban on inter-District appointments, postings and transfers of District
Cadre Staff.

ORDER
No. Dated:

There shall be a complete ban on inter-District appointments,
postings and transfers of District Cadre Staff member of UTs of J&K and

Ladakh and no request in this regard shall be entertained.

(By Order)
(Re
Principai secretary w
Hon’ble the Chief Justice
No.: ted: _
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1. Registrar General, High Court of J&K and Ladakh.

2. Registrar Vigilance, High Court of J&K and Ladakh.

3. Registrar Rules, High Court of J&K and Ladakh.

5. All the Principal District & Sessions Judge’s UTs of J&K and Ladakh

5. Director Finance High Court of J&K and Ladakh for information

6. Chief Librarian, High Court of J&K and Ladakh, Kashmir/Jammu for record.
7. Incharge, NIC High Court Wing, Jammu for uploading on High Court website.
8. Order file.

Princips
Hon’ble the Chief Justice



